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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH AT
NEW DELHI
IN O.A. NO 1299/2024

IN THE MATTER OF
VINOD SINGH RAWAT ...COMPLAINANT
VERSUS
STATE OF UTTARAKHAND ...RESPONDENTS
& ORS
INDEX
S.No Particulars Page no
l. Reply on behalf of respondent no 3, District 1-4
Magistrate, Uttarkashi, in compliance of the
order dated 24.01.2024
2. Annexure A 5-7
Copy of the order dated 24.01.2025
3. Annexure B 8-11
Copy of the permission to Varsha devi
4, Annexure C 12-13
Copy of the letter of renewal.
S. Annexure D 14-15
Copy of the Joint committee report
6. Annexure E 16-17
Copy of the Notice dated 13.10.2022 and
12.08.2024
7. Annexure F 19-20
Copy of the order dated 18.05.2023

Dated: 17.05.2025 Adv Anjali Rajput

Panel Counsel for State of Uttarakhand
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adjournment for ﬁA!g&ir replies/responses.

3.Replies/ responses by respondents no. 1 to 4, 6 and 7 may be
filed

at least one week before the next date of hearing fixed with
advance copyto the applicant and other respondents.

4.At this stage learned counsel for respondents no. 6 and 7 have
submitted that copies of letter petition, which has been

registered asOriginal Application, and documents enclosed
with the same have not beensupplied to them...”

That the copy of the order dated 24.01.2025 is Annexed as Annexure
A.

That to mitigate soil erosion and prevent loss of life and property

caused by excessive RBM (River Bed Material) deposition dure to

monsoon, permission for its disposal was granted to respondent no. 7

by order number 2149/32- /(2020-21) This decision was made in

accordance with the Disaster Management Act 2005 and the River
Training Policy, following due procedure of open auction and
publishing and the recommendations of a committee chaired by the
Sub Divisional Magistrate, Barkot.That the copy of the permission is
annexed herewith as Annexure B

. That thepermission authorized respondent no 7 to complete
channelization of an area of 3.00 hectares within Khasra numbers
2958 ma, 3176 ma, and 3177 ma in Kotiyalgaon village, Barkot tehsil,

for 1e removal of 82,500 cubic meters (or 1& 500 tons) of F
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meters i.e. 49727 ton. That the copy of the Joint committee report is
annexed as Annexure C notice dated 13.10.2022 and 12.08.2024 is
annexed as Annexure D.

3. That respondent no 6 preferred an appeal against the notices issued by
District Magistrate, Uttarkashi which was allowed, and the penalty
was imposed was set aside by the order no 805/VII-A-1/2023-
10(22)/2022 dated 18.05.2023.That the copy of the order is annexed
herewith as Annexure E.

7. That the deponent is a responsible Government servant having the

highest regards for this Hon’ble Tribunal and orders passed by them.

ation:

Verified a1 penrauun o uic . . of May 2025, that the contents of the
response affidavit are true and correct to the best of my knowledge and belief

based on the official record and nothing is false, and no material has been

concealed therefrom.

D«



4 6 1 Annexure A
Item No.08 Court No. 2
BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No.1299/2024
Vinod Singh Rawat Applicant
Versus
State of Uttarakhand & Ors. Respondents

Date of hearing: 24.01.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFRQZ AHMAD, EXPERT MEMBER

Applicant: None for the applicant.
Respondents: Ms. Soni Singh, Advocate for CPCB.
ORDER

1. Mr. Vinod Singh Rawat has sent the present letter petition, which
has been treated and registered as O.A. No. 1299/2024, complaining that
one Vinod Dobhal is engaged in illegal mining on river bank of Yamuna
and is also operating a stone crusher namely M/s Astitwa Anantraj

Enterprises stone crusher in violation of environmental laws.

Vide order dated 26.11.2024 this Tribunal constituted a Joint
‘ommittee comprising Central Pollution Control Board, Uttarakhand State
‘ollution Control Board and District Magistrate, Uttarkashi with direction
> visit the site, collect relevant information, interact with stakeholders and
ubmit a factual report within one month.

In compliance thereof report dated 30.12.2024 of the Joint

ommittee has been filed by CPCB vide forwarding letter dated

1.01.2025.
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(4) Uttarakhand State Pollution Control Board, (5) Central Pollution

Control Board (6) M/s. Astitwa Anantraj Enterprises and (7) Smt. Varsha

Devi wife of Mr. Praveen Singh Village Paletha who are impleaded as

_respondents na. 1t6-7-

8. The Registry is directed to prepare and attach memo of parties to the

p——

application.
9. CPCB is already represented before this Tribunal through its

Counsel.

10. The Registry is directed to issue notices of the application alongwith

copies of all documents and orders passed by this Tribunal to respondents

no. 1to4and 6 and 7.
- —
11. Notices be served on respondent no. 6-M/s. Astitwa Anantraj

Smn————-

Enterprises and respondent no. 7 Smt. Varsha Devi through the District

Magistrate, Uttarkashi and for this purpose notices issued to respondent

s
no. 6-M/s. Astitwa Anantraj Enterprises and respondent no. 7 Smt. Varsha

Devi be sent to the District Magistrate, Uttarkashi by E-mail for getting

service of the same effected on them and sending his report in this regard

12.  List on 20.03.2025 for further consideration.
s

13. A copy of this order be sent to the District Magistrate, Uttarkashi by

email for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

January 24th, 5025
0.A. No0.1299/2024
AG o
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